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MR. CHAIRMAN: Let the Hon, Mem-
ber continue  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to  unstarred question
No. 209 on 18 February 1969 the Hon,
Minister sai:l  that  the Export Pro-
motion Council in  Ernakulam would
dy everything to export peppar  and
that the Council’s Forcign Officer at
Brussels will do a good deal to do
s0. Thii is not the real problem. Either
the Minister is ignorant about pepper
export or the officers arc hiding the
facts...(Interruptions.) Peppar is a com-
mereial crop and carns much necded
forcign exchanze 1o the tune of Rs. 12
crores a year.  The total annual produc-
tion of peppe:rin India is 23,000 tonnes
a year. This mzans that Kerala produ-
ces a lion's share of pppar in the whole
country, abou' 93 percent, and it earns
Rs. 11 crores a year as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the C:ntral Government did not take
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remedialy measures, prosp:cts of this
industry will be very dim. Pepper was
a pride product of K:rali, In anciznt
days Kerala was cxporting p:pp:r, genere
ally known as black gold to Rom:,
Athens, ete. In Kerala p:pper is culti-
vated in 2,46,640 acres spread all owver
the State, During the Third Plan the
Central Government  formulated som:
measures for the developm:nt of  this
industry. However, these mezasures  were
not implemented at all and they remained
in paper only. Som:tim: back a confer-
ence on spices was held in Goa and
some delegates from Kerala put forward
some suggestions on berhall of the culti-
vators for the development  of  this
industry but to no avail. Firstly, the
demand to fix a minimum price for
pepper has not been conced:d so far, The
monopoly traders, especially in Bombay
take a major share of the profit while
the actual cultivator gets very low prices.
At present pepper export trad: is handl:d
by big monopoly traders in Bombay,
In Kerala itsell pepper export is in the
hands of Pearsclesly, Volkart Brothers,
William Gudcekar Company, etc.  These
are the British capitalist firms.  To  help
the cultivators overcom: these hardships,
State trading should b introduced, among
other things. A corporation should be
formed to procure pepper directly from
the cultivators.  Then  only will the
cultiviators get mere price  than  they
are getting now.  May b, big business-
men may take objiction 1o this  idea.
In this case the Commoeree Ministry is
surrendering 10 the wishes of the big
monopoly  traders,  This is not  an
exception ; in rubber also the Commrce
Ministry is not fixing the minimum prices
which will benefit the cultivators. T
the Ministry takes such a step, it will
be a booster to the cultivators and it
can lead to a bumper production in the
years to com?, The second  problem
facing this industry is the export duty
levizd on this commoadity. At present
export duty lovicd oa this commodity
goes up to Rs. 1250 per ton.  The Com-
merce  Ministry  is  again in no
mood to halp the cultivators. Everybody
knows that ia essenc: this ultimately
falls on the should:rs of th: halpliss
cultivators....(faterruptions ) At this
juacture it will not b: ou: of plac: to
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mention that no export duty is levied
on the ¢xport of red chillies fiom Madras.
While 1 am all in favour of this, I
strongly demand that the same treatment
should be given to pepper cxport also.
In this regard too, the Central Govern-
ment’s attitude towards Kerala is  highly
discriminatory.  Our Minister replied
that there was no competition regarding
the pepper industry. After the Sccond
World War, there is competition.

After the sccond world war, competi-
tion in this ficld was intensificd from
Indoncsia. Till that time, America
was censuring 70 per cent of our produc-
tion, Now they are buying  only
20 per cent. At present, our main source
of export is the socialist countrics. When
there is stiff  competition, the price is
reduced,  Naturally, cultivators of pepper
want for there cash crops. It inevitably
led to our failure in this competition.
While America is paying 27-1/2 cents for
Indonesian  pepper, we are getting 37-1,"2
cents from socialist countrics for the same
quantity.

We can gainfully compete  in  the
export of pepper if (1) the Central
Government fix  a minimum price of
Rs. 750 per qunital, (2) the export duty
levicd on pepper is lifted and (3) State-
trading is introduced in this business.
These steps alone will help in removing
the sufferings of the cultivators. This
is not my individual opinion.  This is
the opinion of 2-} crores of Kerala
people.  This issuc came before the
Kerala Assembly and all parties, includ-
ing the Congress, jointly made these
demands unanimously, That is why I
am raising to this issue before Parliament
to develop pepper cultivator and to help
the peasants who are cultivating pepper.
1 appeal to the Government to take these
mMeasures.,

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : Sir, it is true
that K-rala is the major producer of
black pepper.  Out of a national produc-
tion of 23,000 tons, Krerala produces
21,000 tons. Naturally the hon. member
from Kzrala is concerned about it.



241 Export of

There are two important buyers of
pepper...USA and USSR. There are two
major producers...India and Indonesia.
When there was a political crisis in Indo-
nesia a few years ago, we got an advan-
tagz in the international market. When
that crisis was over, Indoncsia came
back into the intermational market,
Indonesia’s production is much more than
ours. That is why we are having some
problems.  Ewen then, we have succeeded
in establishing good markets in East
European countrizs, Our exports have
not gone down during the last few years.

During 1967-68, the exporis touched
25,000 tons. In 1963-64, it was only
19,000 tons. We are maintaining our
foot-hold on the export market.

This main problem is about production
and marketing aspects.  Kerala planta-
tions are very old...70 or 80 years old.
They are not properly attended to from
the point of view of agronomic practices.
The Kerala Government is trying to  sce
that extension services are in a  position
to help.  Reecently a new hybrid  strain
known as Panniyur strain No. 1 has bezn
evolved and mention was made of it in
the Kerala Assembly. The ICAR has
taken up the issue and we have now put
up a coordinated research project to help
in the development of more uselul strains,
which will be giving higher yields. The
new strain gives four times more yield
than the old strain.

So the main selution lics in the fact
that our productivity must go up. The
present level of p-o luction is very low.
It is only 225 kilogrammes per hectare.
It is very poor. Unless the productivity

grows up growing of black paper
is not going to be an cconomic
activity.

I entirely agree with the Hon, Member
that there are a lot of middle-men who
exploit the producers in this trade. That
is why we have suggested to the Kerala
Governm=nt that they should organise
coop:ratives of producers in K=rala. We
are prepired to help if such coopzratives
arc organised.  Alrecady onc State-
level organisation is there dealing in
marketing and export of black papper in
K=rala. Last year that organisation in
Kerala marketed about 15,000 quintals
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of blach papper worth Rs, 52 lakhs. My
priat is, it is a very small portion, an
insignificant portion, as compared 10
the total turnover. Our tortal exports
are Rs. 13 crore; worth of black paper.
Unl:ss coop:ratives are  o-ganised and
nothing comazs ia the way of the State
Goverrm:nis’ organising coop:ratives  so
that the coop:ratives of p oJucers will
have a commandiag poisition in  the
murket I do not think we shall succeed
in eliminating all influence of middlc-men
in this trade,

As fas as cxports are concerned, the
Government of India would help these
coopzratives even to export dircctly so
that middle-men need not come in the
way as all cither in the way of exports
or in the internal market.

There is one more suggestion that 1
would like to make. Effective marketing
laws are wery important for marketing
such produce including black pepper.
That is why we have suggested to the
Kerala Governm:nt and othar  State
Governm:nis that they should have rood
and effective marketing laws. 1 am
referring to laws relating to marketing of
agriculture produce.

Therefore, organisation of cooperatives
is one, enforcemant of rigid marketing
laws is the sccond and the third s
the introduction of new strains. 1l these
three activities are undertaken 1 am  quite
sure that we shall bz in a position to
solve som: of the problems.

SHRI1 E. K. NAYANAR :
about export duty ?

SHRI ANNASAHIB SHINDE : After
devaluation the prices went up and  these
profits would have been mopped up by
middl2-men if the Gowernm:nt of India
would not have imposed this export duty.
So export duty was imposed in order
that the exporter should not mop up the
margin.

The other point touched by the hon.
Member was that the prices have gons
very low. May I submit for the infor-
mation of the hon. Member that the
index of export price which stood at
24.8 in 1962-63 is now 41 as compared
to 1952-53 base. As compared to 1962-63
the prices have improved in the interna-
tional market despite stiff competition

What
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from Indoncsia. Ewven in  regard to
domestic wholesale price the index in
1962-63 was 324 and it has now
reached 40.6. This is related to base
1952-53,

SHRI VASUDEVAN NAIR (Peer-
made) : 1962-63 prices were the lowest
and thereforc you cannot have a compari-
son with that.

SHRI ANNASAHIB SHINDE ; Even
the 1952-53 prices which have been taken
as the basc were unrealistic.  As a result
of the Second World War and the
Japanese occupation of Indonesia the
entire internatioaal trade got  upset.
India ook advantage of that, The
prices ruling immediately after the
Secoad World war were very high. My
only point is that as compared to the
last few years the prices are looking up.
If the Kcrala Government succeed in
organising very powerful cooperatives
1 am surc many of the problems of
producers will be solved.

Sri, 1  have
add.

st il fag (Orgas) : worfa
wgrRg, T smosr Ariea fafree
qred ¥ ag wgar & & faam 9w
Fqre 927 FX AT HAAGA G371 FY, T
9 ¥ w1E 7 18 gEET 9ud ;A
o7 @9 glal & ST IAFT qE FAA
T8 fas @it @ 1 W FUW IR
@ AT IEE! AT H IR FA A
A § AT GARH AT § A AT
FAA E | TES AATET TH 9T A_TH
U gAK wA-q-fages A qEeE
TE W TET | I I T A
1 qar € fe zw 9 #) AefEfad
¥ &, 3§ fer sEw fogaifes
srafaw 7@t faedt § 3@ @z oF
T gEeEr ey, dfwwa g fe
FreEeE & af@ g 37 1 faar-
o arfe 79T Sisfeefeet a7 %
iR fearmt wY g fasr ) godd
at ¥ aw-gareT g & AW
a @ gife www § fawar

nothing more (o
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T@r 8, THH TN FRA-UFA fHerr
g1 o for & o W § 5
feaal #1 zrafrea 37 & fou, BRA-
TEEHA a3 ¥ [F7 §LEC AT FIH
I3 @Y & anfd agr & el &1 "
(A el

SHRI ANNASAHIB SHINDE: 1
have said that co-ordinated rescarch
project to develop new strains has  been
taken up. That mcans that there is
coordination in rescarch. 1 have also
referred to Panniyur No. 1, a new strain
which will give four times more. As
regards  prices, we referred the question
to the Agricultural Prices Commission
whether a minimum price can be fixed
for chilly. We did rot specifically refer
to pepper, but chilly is also one of the
spices. The Agricultural Prices Commis-
sion did not favour the fixaticn of
minimum price for such commodities
like chillics and other spices. But the
prices are looking up as comparced to  the
previous years,

st frm = w (wgaEY) oA
NEIRY A yuA Farg ¥ a@enT
fooz &1 wwz 7. um. v w7
ng. UF. A1 ¥ qgq sarr g, fergeam
F1 smar faox za ami ¥ e ®
fagar g Hamar=sewr g f& =
AT AT H smowr afesfady &1 At
FGFN &, 7T qE 0F gu & 7 afy
nF AT AGF & a7 AN fFoAr fewia
& 7 # ag WY s =gen g fF o
& F O fFEET suA 7. uE. w
#1 vamu e frar & o< A g, ow.
g, H1T. &1 frar g ?

a4t 99 gqfg gleET &Y w9 @
dare g1 wE & 1 e 3@ gaifews oY
§G §7 @1 i g1 § S
wigar g & Sty 99 afem g &
fFar waamiz fear smoo, faue &
foir sngey fram @idie & ot frawy
FRA-TFTA ¥ A9 St guadiy
AT & A IR F @ §
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SHR1 ANNASAHEB SHINDE : As
far as the Fourth Five Year Plan is
concerned, we have quite an ambitious
programme. As compared to the present
production of 24,000 tons, by the end
of the Fourth Plan we expect to have a
production of about 42,000 tons. The
central research station is popularising
new strains,

As far as sales in USA and USSR
are concerned, I have no break-up with
me. The hon. Member may put a
scparate question to Commerce Ministry
for the figures. But 1 may say that
therc is stiff competition in USA. So
far as USSR and East European countrics
are concerncd, since the mode of payment
is rupee, we are getting a good market in
those countrics,

SHRI SHRI CHAND GOYAL
(Chandigarh) : Pcpper is very important
for Kerala because it is one of the main
cash crops in Kerala and it is also a very
important foreign exchange carner. This
question has been raised in this House
in order to get certain concessions from
the Central Government. Certain duties
arc being imposed, not by thc State
Government but by the Central Gowvern-
ment.

1 would like to know whether the
Central Government is going to relax
certain duties and taxes so that the pro-
ducers of pepper can have belter con=
ditions,

Another important question is: Arc
you going to extend certain facilities to
the producers to enable them to produce
more and better quality pepper 7 Also,
arc you going to create better conditions
for the cxport of pepper so that the
producers can get a better price ? The
hon. Minister has certainly said that the
prices are looking up, but the prices are
not looking up to the cxtent that the
producers expected and to the exient that
producers of other cash crops are getting.
So, what steps has the Government under
contemplation to bring this price still
higher and create more facilities ?

SHRI ANNASAHIB SHINDE: 1
have met many of these points. The only
new point that the hon. Mcmber has made
is about the export duty. Domestic prices
and international prices havé some re-
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lationship. As I have already submitted,
after devaluation in order to mop up the
profits which would have been earned by
exporters this export duty was levied. As
for as I am aware at present Government
does not intend to change this policy
approach in regard to this export duty,

Nt gAw fay went (amE) ¢
st =, wor wErEw & war  fE gAnt
gEifas § zeerafam oF tar 3w R
q IH qAE F IORT T AT A
fesfwrew g1 Aqem aem g 5
ErRfaar & usgad g7 @ fRar
avar & Yz de A, 1fF e owe-
9% o @ga ¥ Tgd e =t B
IO FAIT ISHFT A9 AR B
aga 737 foar @ s gy WY A
T AT § gAY FIErmT FX @ §
famsr oo & fe ot gqdf aw &
W F—ame FIEr ofan, gEd @
arawT qrer aga faafa agr & afsw
g€ w3t ofen ¥ frafe ag fre
T & 1 9% fE sAdrar w1 g 60 H
a9y 21135 z W o= fw 1967 &
ag 8424 T g | mar1 gt 57
93qZ ¥ g2 7 16 g7 g | W™
al #97 AT gE w7 A@T AEN &
f& wqd e TqA ar e g,
gafed @ gat Aol & gEEy ¥ og<
g g6 g 7@ aF f& S aOw 0%
FY geerafaar ar €= s g, A
#ff trmeE & wreEfea w1 17 sw
oz feqdt #9 #7 7 rFATT TE A
aren qzar @ faad g @
qar fas &% &7 sgRr ¥ sEmE
frata ag 7% 1

SHRI ANNASAHIB SHINDE : 1
cannot say to what countries exports have
increased and decreased, but by and large
1 have already cxplained the position.
1 would however, repeat that in 1963-64
we exported about Rs. 6,91,00,000 worth
of pepper and in 1964-65 worth Rs.
6,71,00,000 ; as compared to that during
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the last three years  we  exportad
Rs. 10,85,00,000, Rs. 11,28,00,000 and
Rs. 13,02,00,000 worth. Last year it
was Rs. 13,02,00,000. The total volum:
of exports has increased.

SHRI VASUDEVAN NAIR: I am
sorry thet the Hoa.  Minister has chosen
only to say that he has advised the
Kerala Governm:ant on all the issues
that have been raised by my hon, friend,
Shri Nayanar, in this House. As you
know and as the hon. Minister has
stated, actually this is a commodity
which is almost exclusively for export
and we get something like Rs. 13 crores
worth of foreign exchange. We all know
that such commodities are looked after
not only by any State Government alone
but by the Central Government also.  So,
the purpose of raising this discussion was
to draw the attention of the Central
Government to the urgent necessity of
taking up at least 50 per cent of the
responsibility of looking aftar  this
commodity that the State Government
has. 1am sorry that we are disappo-
inted by the reply of the hon, Minister
in that respect,

The main thing, as he himself has
stated, is the qusstion of increasing the
productivity and of intcnsive research,
The Hon. Minister said about a particu-
lar strain which they have developad,
Many more strains hive to be developed
Much more rescarch has to be conducted
and a lot of work has 1o be conducted in
this field. The State Government alone
cannot take up such a huge project. As
you know, even cardamom has a Carda-
mom Board directly under the Central
Government, which earns only Rs. §
crores or Rs. 6 crores worth of foreign
exchange at present.

All such commoditics, coffec, rubber,
tea, which ecarn foreign exchange are not
left with the State Governments in
States which produce these commodities.
The C:ntral Government comes into the
picture. So, we would like to know
whether, if not now, at least in the
immediate future, the Central Government
would consider th: proposition to have
some kind of a body on the lines of these
commodity boards for pepperalso. If
the Agriculture Ministry alone cannot do
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that, we would like to know whether
they will at least moot the idza with the
sister Departm:nts and take som: decision
in the matter.

SHRI ANNASAHIB SHINDE : As far
as the suggestion of having a commo-
dity board for pepper is concerned, we can
certainly examine it. We will give the
highest coasideration to  the suggestion
made by the Hon. Mcmber,

I am sorry the Hon. Member did not
properly appicciate me when 1 said that
everything is being done by us to help
the research activity, I also made a
mention that a coordinated rescarch pro-
ject has been taken up. [ also explained
that a coordinated research project means
hundred per cent Central  assistance for
doing rescarch,  The Centre is not giving
up the responsibility at all. We want
to help rescarch in this particular ficld.
We realise the importance of export of
this commodity. That is why, even though
black pepper production is conflined only
to a small arca in Mysore and Kerala, we
have taken up a coordinated rescarch
project.  We are serious about it.

1 am again sorry to say that Hon.
Member has not properly understood me.
1 am onc of those workers in the country
who have donc considerable work in the
ficld of marketing. I have been responsi-
ble for organising a number of  primary
marketing socictics. To my mind, there
is no solution to the problem of agricul-
turists unless, as far as the marketing and
improving of commercial crops is con-
cerned, they organise themselves through
the cooperatives and establish primary
marketing socicties. The Centre will give
all necessary help.  The Centre wants
to assist all marketing organisations not
only theoretically but even financially.
It is, appropriately, a subject falling
within the Kerala State Government’s
jurisdiction. We arc prepared to  help
the Kerala Government if they want to
organisc the producers’ cooperatives for
marketing. May I mention that they can
be more effective than a Government
machinery—a suggestion has been made
that it should be a State trading—manned
only by civil services ? The machinery
manned by only civil services is not going
to solve all our problems. A machinery
manned and represented by producers’
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representatives can be much more effec-
tive,

SHRI NAMBIAR
Palli) : For exports 7

SHRI ANNASAHIB SHINDE ; For
export as well as internal eonsumption.
Supsose there is more production, If there
is an effective marketing organisation,
it can mop up all surplus and store it.

.

(Tiruchirap=-
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Necessary finances can be made available,
some storage facilities can be provided.
These are some of the steps which may
be taken by the State Government,

18.00 hrs.

The Lok Sabha then adjourned till cleven
of the clock on Thursday, February 27,
1969 Phalguna 8, 1890 (Saka).



